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(a) what are the senior posts in the
various National Laboratories and Institutes
which have been transferred to the Central
Secretariat of the Council of Scientific and
Industrial Research;

(b) the purpose for which these posts
were originally created; and

(c) the names of the officers who are
holding these posts and the duties assigned to
them?

THE MINISTER oF EDUCATION (SHRI M.
C. CHAGLA): (a) to (c) A statement is laid on
the Table of the House. /See Appendix XLV,
Annexure No. 29.]

COMPLAINTS RECEIVED BY THE DISTRICT
JUDGE, DELHI

578. SHRI LOKANATH MISRA: Will the
Minister of HOME AFFAIRS be pleased' to state
the number of complaints received by the
District Judge, Delhi, from the persons who
could not engage counsels in connection with
the inspection of 'institutions of suits' register
maintained by the Rent Controller, Delhi and
the bailiffs under the Administrative Sub-
Judge, Delhi?

THE MINISTER ofF STATE IN THE
MINISTRY oF HOME AFFAIRS (SHRI R.
M. HAJARNAVIS) : One.
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t [ABOLITION OF POSTS OF U.D.Cs.

579. SHRI V. M. CHORDIA: Will the
Minister of HOME AFFAIRS be pleased to state;

(a) whether it is a fact that Government
have decided to abolish the posts of Upper
Division Cleric and promote all the persons
working as Upper Division Clerks at present
to the posts of Assistant; and

(b) if so, what ar, the details of that
decision and when it is likely to be enforced?]
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t(THE MINISTER ofF STATE IN THE
MINISTRY oF HOME AFFAIRS (SHRIR. M.
HAJARNAVIS): (a) and (b) Representations
regarding the abolition of the posts of Upper
Division Clerks in the Secretariat Depart-
ments and Offices participating in the Central
Secretariat  Services Scheme are under
consideration.]

BRITISH ASSISTANCE FOR I.I.T., DELHI

580. SHRI S. C. DEB: Will the Minister of
EDUCATION  be pleased to
state:

1 [ ] English translation.
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(a) whether it is a fact that British
Minister for Technical Co-operation, Mr.
Robert Carr, while speaking at the Indian
Institute of Technology, Delhi on 30th
November, 1963 said that the British
assistance by way of provision of staff and
equipment would be increased to over one
million sterling; and

(b) if so, when that assistance is likely to
become available?

THE MINISTER oF EDUCATION (SHRI M.
C. CHAGLA): (a) and (b) No, Sir. Mr. Robert
Carr only said that in order to accelerate the
supply of equipment the grant for the current
year will be increased by another £50,000
making the total grant for this year as
£135,000.

MAP SHOWING PARTS OF INDIA AS
INDEPENDENT

58H. SHRI A. M. TARIQ: Will the Minister
of HOME AFFAIRS be pleased to state:

Government's atten
drawn to a map print
*New York Times'

of India as in

(a) whether
tion has been
ed recently in the
showing some parts
dependent;

(b) whether the  newspaper is

widely in circulation in the country;
and

(c) if so, what steps Government
have taken in the matter?

THE MINISTER ofF STATE IN THE

MINISTRY oF HOME AFFAIRS (SHRIR. M.
HAJARNAVIS) : (a) and (c) Government's
attention has been drawn to a map published
in the issue dated November 25, 1963, of the
'New York Times' International Edition. It is
not proposed to take any action in the matter
as the map does not question the territorial
integrity or frontiers of India.

[ RAJYA SABHA ]
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(b) Government have no precise
information about the extent of circulation of
this newspaper in the country.

to Questions

PERSONS DETAINED UNDER D.I.R.

582. SHRI G. MURAHARI: Will th«
Minister of HOME AFFAIRS be pleased
to state:

(a) the number of persons who are at
present in detention in the various parts of the
country under the Defence of India Rules; and

(b) how many of them belong to the
Socialist Party?

THE MINISTER ofF STATE n* THE
MINISTRY oF HOME AFFAIRS (SHRIR. M.
HAJARNAVIS): (a) 382.

(b) One.

LICENCE FOR QUARRYING LETERITE

583. SHRI G. MURAHARI: Will the
Minister of STEEL, MINES AND HEAVY
ENGINEERING be pleased to state:

(a) whether Government have
given a licence to quarry leterite in
the Satna District of Madhya Pra
desh;

(b) if so, whether it is a fact that the said
Company had quarried in vast areas without
any licence for a number of years; and

(c) if so, what action has been taken or is
proposed to be taken on this unauthorised

quarrying?

THe DEPUTY MINISTER IN THE
MINISTRY oF STEEL, MINES aNnD HEAVY
ENGINEERING (SHRI P. C. SETHI): (a) No
licence has been granted by the State
Government to any Company to quarry
leterite in Satna  District of Madhya
Pradesh.

(b) and (c) The matter is being investigated
and the State Government propose to institute
criminal proceedings against culprits, if any,
found responsible for illegal extraction.



